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Cooverslon of Bangnlore-Hnderabad 
Rail Route to Broad-Gauge 

30SI. SHRI N. SHIVAPPA : Will the 
Minister OF RAILWAYS be pleased to 
ltate: 

(a) whether his Ministry has considered 
feasibility of convertillll Bangalore-Hadora-
bad Rail route to broad-BauBe ; and 

(b) if so, when it will be taken up , 

THE MINISTER OF RAILWAYS 
(SHRl NANDA) : (&) and (b). There is no 
proposal at present ander consideration for 
conversion of ~ Bangalore-Hyderabad metre 
Bauae section inie broad gauae. However, 
the conversion oT the Guntakal-Banglore 
metre BaUle section which forms part of it, 
is under consideration. Survey reports Cor 
the conversion of this section are at present 
under the examination of the Railway 
Board. This is one of the sections that has 
boen included in the Railways perspective 
plan on Bauge conversion to be implemented 
in the nex, ten years or so. The IIl:tual 
conversion of this section is, however, 
dependent,on the avilability of funds and 
the or priority this work will merit vis-a-vis 
other similar proposals. 
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Establlshm .. t 01 a unit for Manufaeture 
of Colour 1,'lIms 

30S3. SHRl YAMUNA PRASAD 
MANDAL: 

SHR! P. GOPALAN : 
SHRIC.K.CHAKRAPANI: 
DR. SUSHILA NAYAR: 
SHRl K. RAMANI : 
SHR! UMANATH: 
SHR! S. M. KRISHNA: 
SHRI lYOTIRMOY BASU : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL 
TRADE be pleased to state: 

(a) whether there is any proposal under 
consideration of Government to establish 
a unit lor the manuCacture of colour film. 
in the country ; 

(b) if 10, tbe details of the proposal; 
and 

(c) the financial implications thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): (a) to (c). Mesln. 
Hindustan Photo Films Manuflll:turillll Co., 
a public sector undertakillll, is lookins for 
collaboration with a suitable foreiln party 
for the malluflll:ture of colour film positive 
in India. Messn. Kodak. are one of the 
Companies with whom discussions have 
taken place and they have not submitted 
any definite co lIaboration proposals; the 
fir.t pre-requisite for collaborating with 
tbem will be a feasibility study wbicb baa u 
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yet not been commissioned. Their prelimi-
naly offer to collaborate is UDder tho 
consideration of Government along with the 
other offers so far receivtd. 

luue of Indultrlal Llceru:es 

3054. SHRI YAMUNA PRASAD 
MANDAL: 

DR. SUSHILA NAY AI. : 
SHRI S. M. KRISHNA: 
SHRI DEORAO PATJL : 

Will the Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL 
TRADE be pleased to state : 

(a) the names of the individual penons/ 
Business Houses who were Iranted licences 
for setting up of IDdustries in different 
States (State-wise) during the period 1st 
April, 1967 to 31st March, 1970 ; 

(b) the names of such iDdividual 
persons/Business houses who bave not set up 
tbeir industries so Car ; 

(c) the reasoDS thereCor; and 

(d) whether Government have since 
takeD any action alainst 'sucb deCaulters and, 
if DOl. the reasons thereior ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI 
M. R. KR1SHNA) : (a) to (d). Statistics 
oC industrial licences issued are Dot main-
tained separately Cor financial years. How-
ever, during the period 1st January, 1967 
to 31st March, 1970, 793 licences and 803 
letten were issued. Year-wise and Stlte-
wise dlstributioD of these licences and letten 
oC inlent is liven in the attached statements. 
Details oC all licences and Letten of inteDt, 
iDcluding names of the persons/firms to 
whom liceDces are issued, are publilhed 
Crom time to time in the weekly "Bulletin 
oC Industrial Licences, Import Licences and 
Export Licences'" the weekly "Indian 
Trade 10urnal" and the monthly "llJurnal 
oC Industry and Trade". Copies of thasa 
publications are supplied to the Parliament 
Library. 

State-wise and year-wise information 
resarding implementation of licences is not 
maintained. Howev"r, in those easel 
where the licensees Cail to take effective 
Iteps to implement the licences witnin tho 
specified period (or the period for which 
validity oC a licence may be extended Cor 
valid reason), Decessary action is taken by 
GovernmeDt to iSlue show cause notice to 
the parties and to revoke the licences. 
546 licences have thus beeD revoked or 
surreDdered durina tbe period in qUCltion. 

Statement 

License Issued 

1970 
Slale 1967 1968 1969 (upto 31st March). Total 

2 3 4 5 6 7 

1. AIIdhra Pradeah 11 4 5 3 23 
2. Auam 3 4 1 • 3. Billar 20 12 8 1 41 
4. Delhi 3 3 2 1 9 
5. Gujarat 31 25 19 3 78 
6. Haryana 9 10 6 3 28 




